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Statement showing the category wise & Bench wise number of cases of Institution,

W.E.F.01.11.2016 TO 30.11.2016
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Sl.No Catagory of Cases E:uld'luﬂ Bedimos: | TPetitution. | eposst msu.u.i::ﬁ
(RFA) Regular First | S/B 5 1 6
. ik
S/B l
2 (MAF) Misc Appeal First D/B
(RSA) Regular Second s/B i L o
3 w “.'JH s
(CRP)Civil Revision S5/B 28 3 2 29
4 Petition D/B
S/B 6 3 3
5 Review Petition IEE 43 2 3
1 i
s/'B
[ (MC) Misc Case (Civil)
F/B
S/B 394 46 416
(WPC)YWrit
7 Petitions(Civil) gﬁ - 2 o =
B (CA)Company Appeal —%ﬁ - I .
(C.Pin) Company 5/ 4 4
? Petition D/B
(PIL)Public Interest 55 ™
1o 1) 14 14
Litigation _Ff% - 2
" (WA)Writ Appeal —-E’::_: 63 7 | 56
” (Test.Case)Testamentary S/B 1 1
Case D/B
(Cont Case C)Contemp S/B 20 1 1 19
3 Case Civil | om |
TR.P.(C) Transfer S/B 1 = - —
4 ___ Petition Civil D/B
: (MAC)Motor Accident S/B
5 Claim | Db/B
16 (ITA) Income Tux Appeal %{,: [
17 (SA) Second Appeal % ‘L
it (FA) First Appeal g Yin 8 0
19 Arbitration Petition _I%IIL?I 2 =
S, & 6
20 (Crl A) Criminal Appeal Df; 1 " 1 10
| (O Rev Petn) Criminal |__S/B s | S 2
Revision Petition b/B l
- (Crl Petn) Criminal S/B 10 2 | 2
Petition D/B
Contempt Case (suo- | ____S/B
moto) D/B 1 1
Bail Application S/B ;_[ . i 1
[Anticipatory Bail( D/B
BA/AR)
(W.P.Crl) Writ Petition S/B
25 {Criminal) (Habeas
El]-l'lll.ll} Df B i )
ob (Crl MC) Criminal Misc S/B
Case D/B
7 (Trp P Crl) Transfer S/B - | 3 : -
Petition{Criminal) D/B
{Cont Case Crl) S/R
2B Contempt D/B
Case(Criminal) |
29 Arbitration Appeal ;";:
30 Election Petition f':;i : .
a1 Company Application 5/B 1 1
(C.Appin) | /B
g First Appeal from S/B 1 1
3 Order(FAD) D/ ‘l‘
TOTAL 1 654 64 47 671
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